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(b) aod (c) Representations/sulaestion. 
"'"e been received about revised •• rvice 
o1iarpa of banks aDd also for railing tile 
esistiDa ~limit "of RI. 2500/- lor paymeDt by 
erOlled cbequel drafts .. 

(d) The r_"ilion in the aervice cbarges 
bas heeD considered neceasary by banks in 
order to recoycr to lome extent tbe cost of 
renderiog tbese lervices to customers. No 
revision in respect of tbese charges is contem-
pIa ted at present. 

In regard to tbe IUlae.tioD for raisioB the 
existing limit of Rs. 2500/- for payment by 
crossed cheque/draft. Government's decision 
would be r.8ected in the Comprehensive 
Taxation La~s (Amendment) Bill when 
formulated. 

(Tran 14 lion] 

AUot_eat .. cl re1_le of , ..... to tile States 

508 S. SHRI R..P. SUMAN: Will tbe 
Minilter of FINANCE be pleased to state; 

(a) whether it i. a fact that t_re remains' 
a difference of crores of rupees in tbe amOUD 
anotted and reloased to State Government at 
tbe end of a financial year ; if 10. the main 
realona tberofor and tbe criteria adopted in 
tbi. resard : 

(b) the manoer in which tbe amount 
released to tbe States in excess of tbe allot~ 
amount is adjulted at tbe ond of financial 
~_n; and 

(c) tbe amount Rleased in excess of !be 
allotted amount in case 01 eacb State dunoa 
tbe laat tbree fiB.Dcial year., separately 7 

THB MINISTER. OF STATE IN THE 
MINISTll Y OF FINANCE (8HR.I 
JANARDHANA POOJARY): <8> The 
Dormal Central assistance for State PlaDs. 
as determined by tbe PlaDDiDS Commission 
on the baais of the Oadlil Formula approved 
b, tbe National Development CouDcil. is 
.. leased iD 12 mootbly instalments to State 
GoYerameat8. ProportioDate cute in Central 
_iataacc are made at tbe _d of tbe year if 
• I .. " baa ao' .,blned ita)'1Na oada, or 

tbe outlay. fixed for earmarked sector •• The 
amount released il not in excels of the 
amount allotted. 

(b) and (c) Do Dot arise. 

Adyllory Committee OD Moderni.atlon of 
Testlle ladastry 

5086. SHRIMATI D.K. BHANDARI: 
Will tbe Minister of TEXT ILES be pleased 
to state: 

(8) whether it is a fact that a National 
level Standing Advisory Committee OD 
modernisation of textile industry bal boca 
set up ; 

(b) jf so, when was it set up and ita 
present composition ; and 

(c) tbe fUDctions of this Committee and 
tbe prOBreSI made by it in its objective uptil 
October. 1986 ? 

THE DEPUTy MINISTER IN THB 
MINISTR Y OF TEXTILES (SHRI 
S. KRISHNA liCUMAR): (a> Yes. Sir. 

(b) The Committee was set up on the 
19th September. 1985. At present it consists 
of tbe representatives from Government, tbe 
different sectors and interests of the textiJe 
industry including labour, financial insti-
tutions and textilo researcb Associations. 

(c) The Committee shall advise the 
Government 00 a CODtinUOUS basis reaar-
ding: 

(i) The need. of modernisation of the 
textile industry vis-a-vis tbe requiremeat of 
coat effective iDcreaaed production 01 cloth. 

(ii) tbe type of modernisation tbat the 
textile industry .hould adopt vis-a- vii tbe 
techDo)oaical advance in tbe world. 

(iii) any Special measures by way ef 
modernisation of machinery /uP8I'adatioD of 
tecbDoloay mat may be required for boostin, 
,be &adJe e.porte. 
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The Committee in its meetin. held on 
19-11-85 and 14-4-86 discus.d various 
problelDl relatiDg to tbe modcmisation of tbe 
tatiI. iud_try. 

508'1. PROF. P. J. KUR.tEN: Will 
tbe MiDister of FINANCE be pJeaaecl to 
atate : 

Ca) tbe period. duriol which the 
voluntary disclosure of income acbeme was 
iD operation durin. tbe palt ten years : and 

(b) the response of tax-payers to tbe 
lICbeme durin. that period ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA pOOJAR'Y): (a) No such 
acheme was in operation durio. the laat ten 
,_n. However. aD Am ... ty Scheme of 
IDcome tax and Wealth tax bas beeD 
announced in 1985 and i. atill in operation 
apia 31.3.87. 

(b) The response to tbe AmDnt, Scheme 
t. eocouraaiD •• 

Part TIllIe/Pail TIlDe Sweeper. Work", 
I ....... o.eneas Baak 

5088. SHItI BANWAR.t LAL BAIRWA: 
Will the Minister of FINANCE be pleased 
to .tate : 

<a) tbe number of sweepen .orkin. in 
Indian Overseas Bank, on full time and OD 

part time basis ; 

(b) tbe Dumber of lull time and part 
time sweepers 'Working for more tban 
5,ean ; 

(c) bow many foU time/part time 
sweepen (bavina passed class V) have beeo 
absorbed by the bank as melteDse" till 
date ; and 

(d) tbe rules for absorption of .weepen 
on meuellpl' ~c. in IndiaD ()Yeneaa 
WPpl 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCB (SHItI 
JANARDHANA POOJARV): (a) to (c) 
Tbe ioformatioo, furnished by the Jodi8D 
Overseas Bank. is as under :-

Full time Part time 
1. Total No. of 

Sweepers 70 1107 
2. No. of Sweepen 

wortiDI for more 
than S years 37 959 

3. No. of Sweeper. 
absorbed as messeDlera 33 Nil 

(d) According to Indian O\'er.~as Bank 
subject to availabibt), of suitable vacancies-
it is designatin. full time Sweepers. wbo hav~ 
put in a minimum (f S years of service as 
full time employee. as Messengers provided 
tbey are literate and give proof of ability to 
read r.,.ional Jaoluale. 

World Tourism Meet 

5089. PROF. MADHU DANDAVATE: 
Will tb. Minister of TOURISM be pleaaed 
to Itate : 

(a) whether "World Tourism Meet" Wda 
orpnised in Bombay to cbalk out a stratea, 
for promotion of tourism • , 

(a> whether issue of tourist visa, inc)u-
ding multi-entry visas by our missioDs abroad 
was also considered at the meet: and 

(c) if 10, action taken in tbe interest of 
tbe 1P'0wtb of tourism ? 

THE MINISTER OF TOURISM (SBRI 
MUFTI MOHD. SYED): (a) Yes. Sir. 
Air-India orlBnised a World Tourism Meet 
at Bombay OD 30tb and 31 st October; 1986. 

(b) Yea. Sir. 

(c) Necessary in.tractionl to facUitate 
the even flow of toUrilt traffic to tb. country. 
bave already been iSlued to Mi •• ioDS abroad 
Tourist visas ma, be made lood for multiple 
eptrieJ iDstead of tile eautin, Ibreo eatriel eo 




